
IN THE CENTRAL A.DM11'HSTRATTVP. TRIBUNAL, J7UPU:R. BF.NCH, JAJ:PUR. 

1\Z\TF. OF' ORDF.R 

OA. No. 534/2001 

Smt. ri.nwar Jahan wife of Late Shri Aboul Hamid aged about C)l 

years, resident of Mahatma Ganohi Colony,· Mala Road, Mala 
I 

Phatak, Gali No. 13, Kota Junction. 

. ... i\pplicant. . 

VF.RSU~ 

1. Union of India through . General · . Manager, ·western 

Railway, Churchgate,.Mumhai. 

2. . Divisiona:J: Railway Manager, western Railway, Kota 

Division, Kota. 

3. Senior Divisional Mechanical :Rngineer, · Western 

Railway, Kota Division, ·Kota. 

Mr. C.B. Sharma, Counsel for the applicant. 

Mr. T.P. Sharma, ,Courise1 for the respondents. 

CORAM§ 

. .. Responoents. 

Hon'ble Mr. Justice O.P. Garg, Vice Chairman 

Hon'ble Mr. A..P. Nagrath, Member (Administrative) 

ORD RR 

PER HON'BLE MR. JUSTICE O.P. G1\RG, VICE CHAIRMAN 

After having heard the learned counsel for the applicant as 

well as counsel· for the responnents aho tak:~n intq 
' ' ' .__. '·Jl. tk.::t .... 

consioeration the reply filea by the responoents 1t e claim / 

of the ._applicant has ~ virtually heen satisfien. ~he 

counsel for the applicant pointeo out that actual payment has 

' (7 

.~ 



-?.-

not been made by the respondents in terms of averments maae"­

in the reply. As as matter of fact,. there is no controveny 

involved in this OA. which requres oetermination. Therefore, 

this is finally disposed of°,with the directions· that amount 

which is required to be- paid in pursuance of the plea of 
I ' 

satisfaction taken in the reply shall be· released to the 

applic~nt thin a 'period of 30 days. No order as to costs. 
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( A.P. NAGRATH) 

MEMBER (A.) 
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